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IBBI/1IPA-003 /IP-NO0002/2016-17/10021. Email 1D rijenderedeswal. com,
State-New Delhi as the Liquidator in this case from the panel of Insolvency
Professionals approved by the IBBI. Consent of the Liquidator be procured by
the RP. Subject to the consent being received, order of the liguidation shall be

confirmed. Re-notify this case for further consideration on 16.09.2019.
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